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No, 1454 {7,110,191/22/76-T7(AT) : In ezercise of the powers conferred by

sub-section {1)
te tre Schedule
dated 20,7.1974 as arended

1.
the following shell be added?

0f Section 121 of the Income~tex Jot, 1961 (43 of 1951),
the fentral Board of Direet Taxea hercby waltes £ i
epperded to its Notifieation MNo,S70 {F.Ne,187/2/74~T2( 2T}
from time to time,

fellowing amendmonis

After the lost entry under columm 3 against Br,No,1=i

e
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COMTSSITHAR DT ARPARS

JURISDICTICH

Jullunder Jul lundur

11, 1.1.0,, Special Vircle,
Jullundur Wio hall have
Jurisdietibn over all persons
in respect|of yhom an order of
detention las Heen mede under the
Maintenance of Imternal Security
Act {for stmggling sctivities and
foreign exébarge racketeering)
and/or cobgervation of Foreign
Exchange &|Frevention of Smupgling
Activities |Act, 1974 and whieh '
fall vnder |theé jurisdiction of

C.I.7,, Jallenéur, .

This notificaticn shall have effect from 1,9,76.
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DIRZCTOR, CIMTRAL BOLRD OF DIRNCT TLXES

The Maneper, |
Government of India Press,

Ring Roed, Vayspuri Industrial fxrea,

(Mear Rajouri Garden, New Delhi, )
Copy to~1, A°Y Corrissionors of
24 Dircetors of Inspeetion
S¢ Director 08 Servieos
' ¥ te, Sundei lane, Mew
4e ALY Officers
Comptroller & fuditor Gemerel

Magpur (5 copies).

(Pentt, of Lopal Lffsirs),
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Incomo~tax,
{ IT)/(I%&S}/(P&PR)/(I}!W.]_{ Mew Del*i,
{Income=tax

Delhi (5 copies). _
& Section of I,TWing of C.P.D.T.

of India (20 copies),
Bulletin See. of Dircctorate of Ins, (RSAF), New Delki 8 -copies,

1st Floor, fiwan-e~Ghalib,

» Diractor of Training, IS{Dircet Taxes) Staff Cellege
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